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public health, it was included in this 

list.

Mr. Dcputy-Speaker: This relates to 

well construction and public health and 
the other relates to propaganda.

Central Mechanised F.\rms

♦1582.  Shri K. C. Sodhia: Will the 

Minister of Food and Afrricultnre be

pleased to state:

(a) whether the central mechanised 
farms are run on co-operative basis; 

and

(b) if so, the number of  families 
working on them and the terms  on 

which they hold lands?

The Minister cf Agriculture (Dr. P.
S. Deshmukh):  (n) No, Sir

(b) Does not arise.

Leprosy

“ISSS Shrimati Sushama Sen: Will 

the Minister of Health be pleaded to 
refer to the replies to supplementaries 
on starred question No. 1077  on the 

17th September, 1954, and state:

(a) whether  the  Treatment  and

Study Centres and Subsidiary Centres 
allotted to the various States  under 
the Leprosy Control Scheme, included 

in the First Five Year Plan,  have 
since been opened by the States con­

cerned;

(b) if not. the action taken by Gov­
ernment to check the menace caused 
to the public by the lepers; and

(c) whether  OovGrnment  propose 

to provide also poor house? or leper 
houses in the States other than those 
where the above Centres are to  be 
opened?

The Deputy  Minister  of  Health 
(Shrimati Chandrasekhar):  (a)  The
information is being collected and will 

be laid on the Table of the Sabha in 
due course.
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(b) and (c) This is the  responsi­
bility of the State Governments and 
the Government of India have nn in­
formation in the matter.

Shrimati Sushama Sen: What is being 
done to provide poor houses and leper 
homes in the areas which are under 
the Central Government, for instance, 
the Part C States?

The Minister of Health (Rajkumarl 
Amrit Kaur):  Even the Part C States
have their  Governments,  The Goŵ  

ernment of India  is concerned with 
recommending to the  State Govern­
ments to take up the problem of lep­

rosy control, which we have done.

Shri A. M. Thomas:  May I enquire

whether the Government is aware that 
it is a fact that there is a reduction in 
the expenditure  made by Missions 
like the Salvation Army in the r.iain- 
tenance of Leper Homes, and, if so, 
NVhether the  Government has made 
any evaluation of the requirements of 
these institutions and what step.s do 
Government intend to take to intet 
the requirements?

Rajkumari Amrit Kaur:  The Gov­
ernment of India does not deal with 

such institutions.  But, in the First 
Five Year Plan an allotment of'Rs. IG 
lakhs has been made.  Four study cen­

tres and 6 subsidiary centres  have 
been allotted to the tollowini? States. 
For example, treatment in study cen­
tres, one in Madras, one in Madhya 
Pradesh, one in West Bengal and cne 
in U.P.  As for  subsidiary centres, 
there is one in Bihar, one in Bombay, 
one in Orissa, one in Assam, one in 
Vindhya Pradesh and one In Saura- 
shtra.

Shri G. P. Sinha:  Is  Government
aware of the fact that plenty of lepers 
roam in Connaught Circus and is there 
any proposal to segregate them from 

that place?

Rajkumari Amrit Kaur: That again 
comes  under  the lurisdiction of the 

Delhi State.
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Shrl Achuthali:  May I know whe­
ther first priority  will be given  in 

giving shelter to all  lepers who are 
wandering  throughout  the  country 
and then gradually take up the ques­
tion of treatment to all.

Mr.  Deputy-Speaker:  The  hon.

Member is making a suggestion for 
action.

WRITTEN ANSWERS TO QUESTIONS

Civil, Aviation Employees 

ir>62. Th. Lakshman Singh Charak:

W:ll -the Minister of CommimicatiODs 
be )Dlerised to state:

(a) whether it is a fact that as a 
ronsequencc of the proposed  reduc­

tion of their salaries, a  number  of 

pilots have resigned from the Nationa­
lised Air Companies and have Joined 
the air companies in other countries; 
and

(b) if so, the names  of  persons 
who have so resigned?

The Deputy Minister of Cammuni- 
cations (Shri Raj Bahadur):, (a) No, 
Sir.

(b) Does not arise.
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Exploratory  Tube-wells

♦1568. Shrl V.  P.  Nayar: Will  the 

Minister of Food and Agriculture be

pleased to state:

(a) whether it is a fact  that  an 

agreement has been signed by Gov- 

erlament with an American firm for 
providing advisory services, technical 

personnel and assistance in the pro­

curement of materials and equipment 

for c*onstruction of exploratory tube 

wells in India;

(b) if so, the name of the Arm and 

when the agreement was signed:

(c) how far the agreement has been 

executed; and

(d) whether Government will  lay 

a copy of the agreement on the Table 

of the House?

The Minister of Food and Afirrlcul- 

ture (Shri A. P. Jain):  (a) Yes.

(b)  (i) Ralph  M. Parsons Co. of 

U.S.A.

(ii) 7th August, 1954.

(c) An acting Resident Engineer and 
a Drilling  Superintendent  have al­
ready been deputed by the contractor 

and their services are being utilised 
for planning  operations under the




